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Obana 0.06 38.75 

Indonesia 1.25 750.00 

Kenya 2.15 4,075.00 

Saudi Arabia 0.25 "J 450.00 

Sri Lanka 0.75 t00.00 
"' 

Sudan o.so 1~.000.00 

U.K. o.o, 50.00 

U.S.A. 0.02 125.00 

Guyana 2.34 23.170.00 

U.S.S.R. 1.92 (free gift) __ _..........._. ____ __...._ ......... -..-.__--.----

Total 2S.908. 9S l,3 7 ,41,229.lS 
............... ___ ......... ._..,_ -~---------

1984-BS Yemen (AR) 4,0S0.00 •2s,s1.soo.uo __ ....... _ 
Bangla·D esh 6,.764.00 3 ,94,-58,400.00 

Nepal 3,580.00 20,!'8, 500.00 --- _,__.....,. ____ .... _ 
Total 73 ;394.00 4,44,04,400.00 --~--------.- _, ______ --.. ____ ...._ 

Telecast of Natkbat Narad Proaramme 

127. DR. CHANDRA SHEKHAR 
TRIPATHI : 

DR. B.L. SHAILESH : 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether there is public resentment 
over the role of 'Narad' in 'Natkhat 
Narad' pro1rammc bcln1 telecast by Door-
darshan; 

(b) if so, whether Government pronose 
to withdraw it or propose to teleoa1t an 
improved version~ and 

(c) if so, in what Jorm 1 

THE MINISTER. OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. OADOIL): 
(a) The treatment was 6ction31. But tbree 
writ petitions were filed praying that the 
serial should be stopped. Two writs have 
been vac:ated ah10. 'I'he third one is 
pcn'ding. 

(b) and (c) Meanwhile, the serial 
•Natkhat Narad' has come to an end on 
the 4th November, 1985. Doordllre1rao 
does not propose to extcn" it any further. 
[English] 

Procurement Price of Copra/Coconut 
128. PROF. P.J. KUKlEN : 

SHRI T. BASHEER : 
WiJJ the Minister of AGRICULTURE 

be pleased to atate :. 
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(a) whelh er pro:: ur e men l pr ice of copra 
bas been fixed ; 

(b) if so, the de(ails thereof ; 

(c) whether the coconut growers or 
Kerala have represented for a higl)er pro-
c urement price ; and 

' (dJ if so, the reaction of Government 
thtreon ? 

THE MINlSia R OF ST ATB IN THB 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGBNDRA 
MAK W ANA) ; (a) to (d) The Govcromcnt 
of. India dQ not.fix procurement price for 
c.oprn. P.-ocurement prices are fixed only 
for sugarcane, paddy, jowar, b;tira, maiie, 
ragi, tur, urad, mupg, jute, grouodouJ-io-
•hell, so)'abeao. stmflower, se.ed, cotto..n, 
,wl\lat, barley and mustard. se_ed. The 
.Oovemment of Kerala . has decided~ to 
ipuscvepe in the market andcpurcbase cQPra 
aJ •lbc price of Rs. 1200 per quintat as a 
Olr.asure of support to the ·coconut farmers. 
l"h.e G__pyeron.1-.cnt of Kerala are continu• 
oosly reviewing the price situation in order 
to offer f easibJ e support tJ the coconut 
farmers. 

Setting up of T.V. Centres in State 
Capitals 

ll9. PROF. P.J. KURI~l'{ : Will . the 
Minister of INFORMATION AND 
BROADCAS.TING be _pleased. to state : 

(a) whether there is a prol)o-Sal to set 
up fu)jQedaed TV Centres io all the State 
Capitals ; 

(b) If so, the detail.1 thereof ; 

(c) the name~ of Statos where proa&!D· 
~ mes io regional languages are beina pro· 

deced aod tel o- ast ; aa d 

(d) the time by which tho chaoae over 
\0 reioaal pro1ramm.t1 will bo eoD'lpleted? 

THE MlNISTER OP STATB OF THB 
INFOR \fA.TIO~ AND BROADCASTING 
\SHRJ V .N. GADGIL) : (a) aad (b) It is 
~ to set up full6od,ed TV ooatre1 
a& tbl ~alt of llajbr Statu/UAOia 

Territories during VII plan period and 
programme production facilities are envisa-
ged to be provided at the remaining 
State/U.nion Territory Capitals c.xcept 
those of Lakshdweep and Dadra ond Nater 
Havell. 

(c) and (d) Ptoarammes in reaional 
langua;es are being produc~ed and telecast 
at present in the States of.Assam, Andhra 
Pradesh, Gujarat, J&K, Karnataka, 
Kerala, Maharashtra, 01 issa, Punj1:1b, 
Tamil Nadu, uuar Pradesh and West 
BenaaJ and Union Territory of Delhi. 
Similar facilities are expected to be avail-
able in tbe remaining State,/Union Territo· 
ries exp~t Laksbdweep and Dadar and 
Naaar Haveli, at the end fo VII Plan. 

Financial Assistance to Ker ala for 
Drinking Water 

130. PROF. P.J. KURIEN : WilJ the 
Minister of AGRICULTURE be pleased to 
st~te: 

(a) whether Government "f Kera la have 
sought flna__ncial assistance for its scheme 
for providina d'rinkina wate_r in Si-bedu lt,d 
Caste aod other backward colonies ; 

(b) whether the Central Govommont 
have released any amount; and 

(c) if so, the deLail1 thereof? 

THE MIN[STER OF STATE IN ~HB 
DEPARTMENT OF RURAL DEVELOP· 
MBNT (SHR.I CHANDULAL CHANDRA· 
KAk) : (a) Yes, Sir. 

(b) and (c) The Central Government 
assists the ~tate, in providing sa(e drinkina 
water in the rural areas under the Aecolc· 
rated Rural Water Supply Proarammo 
(ARP). Under this programme, Kerala 
received Rs. 4551.41 Iakhs as Central 
assistance in the Sixth Plan. For tho cur-
renJ year 19BS·86 Lbe tentative alloc&doa 
to Kerala is Lu. 1010 Jakh1 out or which 
Rs. 707 Jakbs has aJready been released. 
The S..te Qovtrnmenta have been advised 
to earmark a perccotaae off unda uodori tho 
ARP for the Special Compooc:nt PJan 
for the Scheduled Castes and for tho 
Tribal Sub-PJao for tbe Scheduled 
Taba : th.- ~•UY! ~oiua equu w 




